| West Bengal Act 1 of 1958 .

THE WEST BENGAL APPROPRIATION (VOTE ON’
" ACCOUNT) ACT, 1958.

[Passed: by“. t:he Wést Bengal Legislature.)

. . [Assent 61‘ the Governor was first published in the Caleutis Cazstie,
- " Batrabrdinary, of the 18th March, 1958.]

.+ ... [18th March, 1988.]. . .- ...

CAn A;::t- to provide’ for the withdrawal of certain swms from.. .

and out of the Consolidated Fund of West Bengal for
., the service of a part of the financial year 1958-59.

WhinrEAS it is expedient to prévide for the withdrawal of

certain sums from and out of the Consolidated Fund of West

«Bengal for the sexvice of a part of 'the\;ﬁ_napciai year 1958-69; -

It:is hereby enacted in the Ninth Year of the Republic
of India, by the Legislature of ‘West Bengal, as-follows:—

1. - This Act may be called the W;st.Bé;g‘ai ';{;‘:pfcpria-.
~ tion (Vote on Account) Act, 1958. :

2. From and out of the Consolidated Tund of West

.':EBengal there may be withdrawn sums net exeeeding those

+i- ‘gpecified in ecolumn 2°6f the Schedule amounting m' the B

aggregate to the sum of fiffy-three crores, nine lakhs:.and..
twenty-eight thousand rupees towards defraying the several
- chaxges which will come in course of payment during the

| financial year 1958-69. :
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2 The Wegt. Bengal Appropriation (Vote on Aeccount) Aet, 1958.
[West Ben. A:
(Scheduze.) |
SCHEDULE.

(See sections 2 and 3.)

1
1 2
Sums not exceeding
Sarvices and purposes. Voted by the | Charged on
Legislative - | the Consoli- Tetal.
Asgsembly. dated Fund.
Ra. Ra. Rs,
A—DbBirect Demand en the Revenue.
4—Taxes on Income other than Coi-pomtion 1,592,606 1,060 1,93,00¢
Tax and Estate Duty.
T—Land Revenue 1,43,48,000 1,43,465,000
AA—Principal Revenue Heads—Ferest and
other Capital Acceunts eutside the Revenue
Account.
G6—Payment of Compensation to Land Hol- HURE SR 50,00,008
derz, ete., on the aholition of the Zemin-
dary System.
A—Direct Demand 8n Revenue,
8—State Excise Duties 14,04,000 14,064,069
9—Stamps 2,906,000 2,968,000
18- Forest 306,11,000 30,11,600
11—Registration _ 7.34,000 7,84,060
12—Taxes on Vehicles 2.25,000 2,258,000
12A---Bales Tax 8,10,000 3,10,000
13—0Other Taxee and Duties 3,558,000 3,535,000
C— Revenue Acceunt of Irrigation, Navigatien,
Embankment and Drainage Works.
" 17—TInterest on- Jrrigatioo Works {Cem-
mereial)., :
XVII—-'Irﬁgation%Worlﬁ‘ing CXPONIes 8,30,000 8,380,000
18—0ther Revenue expenditure fpanced 36,038,000 . 26,038,000
from Ordinary Revenues.




The W’_est- Bengal Approprigtion (Vote on Aq*:o?unt)- Act, 1958.

I of 1958.]
(Schedule.)
1 2
Sums not excesding
Servicss and purposes.
Voted by the |Charged on the
Lagislative Consolidated Total. ~
Assambly. Fund.
N Rs. Re. Rs.
H-—Civil Works and Miscellaneeus
Public Improvemenfs.
B1A—TInterest on Capital Outlay on Multipur- . -
- pose Rivsr Schemes.

51B—-Other Revenus expenditure cvnnected 8,563,000 . 8,538,000

with Multipurpesc River Schemee.
GC—Capital Account of Irrigation, Navigation,

Emhankment and Drainage Works outside

the Revenue Account.
68— Construction of Irrigation, Navigation, 13,39,000 - 13,389,000

Embankment and Drainage Works

(Commercinl}.
§3A—Construetion of Irrigation, Nawvigation, 16,67 000 . 16,67,000

Embankment and Drainage Works (Noa-

commereial).
HH-—-Gapital Account of Civit Works and

Miscellaneous Pubtic Improveinents out-

side the Revenue Acceunt.
80A—Capital Outlay on Multipur})osﬁ River 17,29,000 .e 17,290,000

Sehemes catsido ths Revenus Account.

E—Deht Services,

22— Interest on Dabt e;nd other obligations 1,000 1,34,05,000 1,34,06,000
23— Appropriation for Raduction or Avoidance e . .r I

of Debt .

F—GCivil Administration,

25 ~OGeneral Adminjstration .. . 1,06,41,000 3,86,000 1,10,27,000
27-——Administration of Justire 28,36,000 19,19,006 | . 39,49,460
98-—Jails and Convict Settlements 31,235,000 ’ 31,25,000
29 —Police 2,60,94,000 2,68,94 060
30—Ports and Pilotags 4,04,000 | 4,04,800
36 —Beientific Departments 24,000 24,000
37-—Tduestion 4,12,82,000 . £,12,82,000
28 . Madical 1,58,85,000 1,58,35,000




4 The Wést'fBengaI Appropriation (Vote on Account) Act; 1958

(Schedule.)

e e i A P ko A i et g

[Weit B, Act

1

Bervices.and purposes.

‘Bums not exceeding

Voted by the
Legislative
Aszzerably.

Charged on the
Conrolidated
Fund.

Total,

39—Public Health
40— Agriculture—Agriculture

FF—Givil Administration—Gapital Account

outside the Revenue Accouil,
71—(Capital Qutlay vn schemes of A-vicultural
Improvement and Research ouiside the
Revenne Account.
F—Givil Administration.
40—Apricnlture—Fisheries
415 Veterinary
42 _{lo-operation

43—Industries—Industries .

H—Givil Works and Miscellaneous:
: Publi¢ Improvements,

&2--TInterest on Oapltal Outlay on Blectricity
Schemes o

62A—O0ther Revenue expendxture connected
with BElectricity Schemes,

XTLI—Receipts from Electricity Schemes—
Working expenses.

I'!l'li-t:apltal Account of Givil Works and Mis-
.collaneeus Public - Improvements within
the Revenue Account.

53——Ca.p1tal Outley on Electricity Schemes
met out of Revenue.
FF-—Civil Administration—Gapital Account
- outside the Reyenuve Acceunt.

72— Capital outlay on Industrial Develepment
cutside the Revenue Account.

Ra.

77.20,000 |1 e

1,46,34,000

14,24,000

6,86,000
12,81:000
11,90,000

24,716,000

37,192,000

Ra.
77,580,000
1,46,34,000

 14,24,000

L 6,86,000
, 12,81,009-

£1,90;000
| 24,76,000

37,14 000




Thy West * Beuyal- Appropriation {Vote o' dcsount) dor; '1958.° B \>

Fof 1eafi}+™
(Stheduls.)
1 - 2
Sumsg not exceeding
Services and purposes. | Voted by the | Charged  on |
: ot ) -Legislative | vhe Consolida- Total.
Asgembly, ted Fund.
3 : "5_ . : B Ra. Be. Hs.
HH_ce‘ir:;?;:u?q;::;}iofllgll;rrl;:::]:ﬁsa:‘:;tns‘ildsé shiafue bredaaA IRHERD puochglialsiid LG
the Revenua Account, Alrsrpash aunavest it
STA—-Cipital Cutliyon Electricity Sohsmes B VR B
outstde the Revenue Account.
: ieanaiiaeim
F—Givil Administration. T
v ¢ X TRl R i RERTTI 33 AR P
43 —Industries—Cottage Industries 35,719,000 4 ., ....,35,79,000.
EELIE L, [ TS IR T . 7] TR | Ceite 3 RERESY
PR Givil Administration—Gapital Atcount -

ouiside the Revenue Account.
72—Capital ocutlay on Industiial Develop-
ment «utside the Revemia Acconat—
Cottage Industries, .
F—Civil Administration.
43— JInduetries —Cinshona

47-—Miscellanegus Departments—Fire Servi-
P A . .

47—Miscellansgus Departments—Excluding
Fire Services.
" H--Oiwil Works and- Miscellandois Public
© Improvemonts.
50—Civil Works

J—Mimllaﬂemr:s.
H4-—Fainine

54B-—Privy purses and allowances of Indian
Ralers,

S8—SBuperannuatien allowances end ponsions

Jd—Miscellaneous Capital Account within
the Revenue Account,

55A—Commmtation of pensions inenced from
Ovdinmry Reverucs, L

ot 2l 2000
Eh

10,65 0850 et
11,66,000 ;..

36,883,000

1,22 52,000

Abteter v

LS00 |
57’000 TR

46,71,000

At e
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3 ieHGEY ruan
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6  The West Bengal Appropriation. (Vote on Account) Act, 1958.

{Schedule.)

[Wost Ben. Act

Sums not sxcssding

Sarvices and purposes. Voted by the |Chargedonths
Lagislative | Consolidatad Total.
Assembly. Fuand.
_ Rs. Rs: Rs.
JJ—Miscellaneous Capital Account outgide '
the Revenue Account.
83— Payments of commuted valus of pensions 2,00,000 2,000 2,062,000
J—Miscellanesus.
56—Stationsry and Printing 22,584,000 v 22,84,000
57—Miscellansous—Contributions 47,612,600 8,609,600 53,760,000
57—DMiscellaneous—Othar Miscellansous Ex- 50,92,000 1,000 50,993,000
penditure,
JJ-—Miscellaneeus Capital Account outside
the Revenue Account.
82—Capital Account of other Stats works 1,85,35,000 1,85,38,000
outsids -ths Revenus Account,
_ E—Debt Services.
22— Intarsst on Debt and other obligetians— 23,000 33,000
Expenditure on displecad persons,
J—Misceilaneaus.
57—Miacellaneous—Expenditurs on displacad 2,80,64.,000 2,50,64,000
Ppersons.
JJ—Miscellaneous Gapital Acceunt cutside
) the Revenue Aceeunt.
52— Capital Aceount of other Stats works 61,81,000 1,000 61,82 0011
outside the Rsavenus Aecount—Expsn-
diture on displacsd psrsons,
Public Debt.
TLoens for displacsd psrsons ..
Leans and Advances by State Gevernment.
Loand and Advances to diapléced persons 1,08,94, 800 1,08,94,600




The West Bengal Appropriatioh (Viote on Adcount) Act, 1958.

1 of 1958.]

(Schedule.)

Bervices and purpoees.

Bums not exceeding

Veted by the
Legislative
Assembly.

Charged ‘en
the Conaolida-
tad Fund.

Tetal.

E—Debt Services.

22—Interest on Debt and other ebligetiens—
Community Develepment Projects.
M—Extraordinary Jtems.
63B—Community Development Projects,

National Extensien Service and Local
Development Works.

l—Miscellaneous Gapital Account eutside the
Revenue Acceunt.

82—@apital Acsount of other State Works
outsids ‘the Revenue Agcceunt—
Community Dévelopment Projects.
Public Debt.
Loans for Community Pevoleprment Projects _

Loans .and Advances by state Governmont, .

Loans and Advances undsr Community De-
velopment Projecta,

M—Extraerdinary itoms,
63—Extraordinary charges in India
640-~Pro.Partition Paymsnts

HH—GCapital Account ol Civil Werks and
Miscclaneous  Public  Improvemonts
ouiside the Revonue Account,

80A—Capital Outlay on Multipurpose River
Bchemes outside the Revenue Aocount
~—~Damodar Valley Project.

81—Capital Account of Civil Works outside
the Revenue Acecount.

Re.

61,198,000 1~ -

4,76,660

9,95,000

61,81,660
6,54,000

2,86,43,000

2,02,45,000

Hs.

 8,24,000

4,20,000

R,

3,25,000

619,000

4,76,008

4,20,000

9,905,000

01,81,060
6,54,000

2,85,43,066

2,02,45,000




8. The West Bengal Appropriation.(Vete,on Account) ;. 4ok, 1958.
[West Ben, Act | of 1953, .

(Sehodule),

T e e e e )

Sums not excesding

Serviées_z:m.(ii_ purposes. . Voted by the | Charged on.

r " Legislative | the Consolida- ) :'I-'Tota,l.
: o Aasembly. ted Fund.
g o Rs. Es. Ras.

r

: H ' Lindwead Fde(
J—Miscellaneeus, e

V[A-—Recelpta“ from. Road and Water
Xk Tfansport. = Sthemes— Working 8x.
pensas.

dobn i) e 98,850,000 .

skt wrambnesddyd b

e

Mlchltaneous Capital Account nut&ule dhe
evenue Account. '

89B—Capital Outlay on Road and Water 18,19,880 T T T 18.10,e80
Transport:  Schemes outsxde the
Revenue Account. :

R T L L
85A—Capital Outlay on State Schemes of | 108 00008 Tiazah sty
Government Trading. |

[ETTRTI : o T M i
Public Debt. o
Fioating Debt ' .. . S I 0600000 4,00,08,600
L?'&"lls’ﬁrqm R&SGTY\%‘BﬁDk of India .t ’ -‘:\.:‘u‘Lu':’:t .2-:9.:5-{\{5..!'.'.5! iy it et el
Loans from Union Government . . .. .. 1,17,81,000 1,17,81,080
: : gyl AMETS gl 2rihaThA b ensed
Other Loans—Leans from the Natioral Agri- ‘jﬁ. i e 363 Y S
ucubiural Credit (Long Term Qperation) Db ] o afe oo ;
Fhurnid of the TReserve Bauk of India. - : : . ey
PO [T TR 11 (SR I
Loans and Advances by State Government.
[EA0N B e TN Vi
Loaps and Advancea by State Govemz;nent . 82,20,000 Lo e -+ 82,20,800 .
Total oo | A622,32,000; 1 1416, 5690000 fin 53109#8:09051 :
ghopteitp i el A ]
ROLTERLT L A
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